3363 Written Answers

P & T ADVISORY COMMITTEE IN MANI PUR,
TRIPURA, NEFA AND NAGALAND REGIONS

891. SHRI JAGAT NARAIN: Will the
Minister of INFORMATION  AND
BROADCASTING AND COM-

MUNICATIONS be pleased to state:

(a) whether there is any P & T Advisory
Committee for Manipur, Tripura. NEFA and
Nagaland regions;

(b) if so, when the said Committee was
constituted and who are its members;

[RAJYA SABHA]

to Questions 3364

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE

DEPARTMENT OF COMMUNICATIONS
(PROF. SHER SINGH): (a) Yes Madam.

(b) The Advisory Committee for Manipur,
Tripura, NEFA and N.H. T.A. was formed in
March, 1961. Subsequently it was changed as
for Manipur, Tripura, NEFA and Nagaland.
The names of the present members of the
Committee are given in the attached
statement.

(¢) No, Madam. Action is, however, taken
to replace members as and when they
complete their tenure of two years.

(c) whether there is any move for (d) The term of some of the members is
reconstituting the Committee; and due to expire in September, 1969.
(d) ifso, when?
STATEMENT

Name

Interest represented

Sectetary, General Admn., NEFA, Shillong

—

Representative of State

Govt.
3. Depuly Commissioner, Manipur, Imphal . - Do.
3. Secretary to the Govt, of MNagaland, Kohima . . . Do.
4. Secretary to the Govt, of Tripura, Finance Deptt., Agartala - Do. ‘
5. Shri Jahanuddin Ahmed, M.P. . . . . +  Member of Parliament
6. Shri Krishna Mohan Singh, M.P. . . . . . Do.
7. Shri J. K. Choudhury, M.P. . o . . . Da.
§. H.H. Maharaja Manikya Bahadur of Tripura, M.P. - Do. \
9, Shri N. Gourhari Singh, President Manipur Chamber of Com- Trade and Commerce
erce. .
10. Sl?r‘i Maonomohan Deb Barma, M.L.A, (Tripura) * Do.
11. Shri Hage Halley, NEFA - ' ' . . . . Nom-of ‘?Olpm »
i : . . . . . on-official representative
12, Shri T, Basar, NEFA of State Government.
13, Shri Umesh Lal Singh, M.L.A. (Tripura) . . . Dao. '
i Sibo Larho, Speaker, Manipur Legislative Assembiy. Do. .
1. (S'NhOT:TEIl'I?IiCd bry Magipur Govt. prior to his election as Speaker) .
15. VYacant Nosminee of the Minister
' of ComnE’umcatlons.
16. VYacant .
Representative of State
7. Vacant Legislature.
18, Vacant o i go
o, Vacamt ' ’ chrcsemali‘::c of  rural
0. Vacant o el D interest.
21, Vacant ! .
22, Vacant A ._,.g, e
23, Vacant 0.
24, Vacant Representative of Press,

————




